
m  Oral Awwert PHALGUNA 4, 1880 (SAKA ) Oral Anmoert 2344

O *  M. DtfWaa
* fll. Shri Harish C hu d n  H M kv: 

M h  M hW w be pleased
to state:

(a) what steps, if any, Government 
have taken or propose to take to 
strengthen and streamline the Or-
ganisation and Methods Division, and

(b) whether any non-offlcials are 
being associated in an advisory capa-
city with the Division*

The Prime Minister and Minister 
of External Affairs (Shri Jawaharlal 
Nehru): (a) and (b). The activities 
of the O & M. Division were discussed 
m detail in Lok Sabha on the 9th 
December, 1958, during the discussion 
on the 4th Annual Report of the Divi-
sion. The Home Minister then ex-
plained the working of the Division 
and other allied problems at length 
The structure and the strength of 
tibe Central O & M organisation in 
the Cabinet Secretariat and also the
O & M cells in the Ministries and 
Attached Offices are settled on the 
basis of the functions that they are 
called upon to perform and these are 
reviewed from time to tune accord-
ing to the actual needs

It is not necessary to associate any 
non-officials with the working of the 
srgamsation in regard to its purely 
iepartmental activities However, as 
rtated by the Home Minister in the 
discussion on 9th December, 1958, 
those M P s who are interested in ad-
ministrative problems are welcome to 
iiscusg such problems with the Prime 
Minister or the Home Minister

Shri Harish Chandra Mathnr: May 
E know what steps have been taken 
1iy  the hon Prime Minister to make 
mch discussions possible?

Shri Jawaharlal Nehru: None, Sir. 
[ thought the steps will come from 
fce other side

Shri Harish Chandra Mathnr: Is it 
s*P®cted that the Members should 
write to the hon. Prime or

the hon Home Minister for a discus-
sion or whether they propose to set 
up an advisory body or they want 
to invite the Member to discuss these 
various matters7

Shri Jawaharlal Nehru: I hope every 
Member will not write to me on this 
subject If any Member wishes to 
discuss any particular matter, it is up 
to him to say so, because as I pointed 
out, hon Members can point out defi-
ciencies etc, certainly from their ex-
perience—I mean specific things A 
broad discussion of the whole thing 
is likely to lead us nowhere

Shri w«H«h Chandra Mathur: Is it
a fact that the working of this divi-
sion is left primarily to a Joint Sec-
retary of the Home Ministry and if it 
is not so, may I know what functions 
and responsibilities are taken by other 
organisations superior to the Joint 
Secretary’

Shri Jawaharlal Nehru. I suppose 
that a Joint Secretary is in charge of 
that and m all the Ministries also, 
senior officials are in charge I do not 
quite understand the reference to 
other organisations

Shri Harish Chandra Mathnr: May
I clarify the question’ The Prime 
Minister and the Cabinet are suppos-
ed to control and give guidance to 
the Organisation and Methods Divi-
sion But my information, as I put 
it in the question, is that it 15 pri-
marily a Joint Secretary of the Home 
Ministry who deals with i t  If it is not 
so, and if the Prime Minister and the 
Cabinet Secretariat plays any part in 
i t  may I know the responsibilities 
and functions that are discharged by 
the Cabinet Secretariat or Ministers 
u e , people at higher level than the 
Joint Secretary?

Shri Jawaharlal Nehru: A Joint
Secretary in the Home Ministry is 
in charge of it But the Cabinet 
Secretariat deals with this matter and 
I deal with it through the Cabinet 
Secretary
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Wiri V m d e m  Nalr: One of th*
functions at this Division is effecting 
economy in expenditure. May I know 
whether the Government have assess-
ed  the result of the work at this 
Division in that respect?

Shri Jawaharlal Nehrn: We have
placed on the Table of the House 
the reports of this Division and the 
answer to this question particularly is 
given at length.

Manganese Ore Trade
+

I'Shri Vidya Charan Bhnkla 
*531.1  Shri Kistatya:

I  Shri D. C. Shanna:
Will the Minister of Commerce and 

Industry he pleased to refer to the 
reply given to Starred Question No. 
844 on the 11th December, 1958 re-
garding formation of a Committee for 
the promotion of manganese ore trade 
and state:

(a) the number of times the Com-
mittee has met;

fb) the main decisions taken by it; 
and

(c) how far these decisions have 
been implemented?

The Minister of Commerce (Shri 
Kannngo): (a) Five Tunes.

(b) and (c). A statement is laid 
on the Table of the House. [See Ap-
pendix II, annexure No. 5.]

Shri Vidya Charan Shnkla: May I 
know if it is not a fact that after 
the recent recession the manganese 
purchases of our main buyers abroad 
have gone up and reached the pre-
recession level and, if so, are we 
exporting as much manganese ore as 
we used to do to those countries be* 
fore the recession started?

Shii Kannngo: The manganese trade 
has picked up a bit from what it was 
a year back. But it is also true that 
the purchasing countries have step-
ped up their purchases from other 

m a tin g countries. We have not

etine to the pre-recession irreL M 
as USA is concerned, they are 

Ifcrgely buying from nearer sources 
where the freight element and the 
Price element are cheaper.

Shri Vidya Charan Shnkla: What
U the quantity of the various grades 
ot manganese ore lying here on ac-
count of the STC and what Is the 
«ost?

Shri Kannngo: You mean the pur-
chases of STC which have not been 
lifted? I have not got that informa-
tion.

Shri Fanlgrahl: We were told that 
137 manganese mines were closed 
down last year as a result at the reces-
sion. May I know how many of them 
have been opened up because of the 
improvement in the promotion of 
t*ade in manganese ore?

Shri Kannngo: The improvement
bad not had its full effect in India, be-
cause the competing countries are 
able to supply manganese at •  cheaper 
Price than India can offer.

Shri Damanl: May I know whether 
it is a fact that the STC is charging 
some charges on the export of manga-
nese ore and, if so what is the rate 
charged? Is it also a fact that our 
export has been affected by this?

Shri Kannngo: No, it is not charg-
ing anything. In fact, the STC is pre-
pared to offer contracts for even 
linger periods. In fact, a public 
notice to this effect was issued about 
three months back.

Shri Vidya Charan Shnkla:: The
statement says that it has been decid-
ed in the meeting to enter upon con-
tingent contract with the mine-owners 
ijid pay up to 50 per cent of th* 
charges to them. May I know bow 
ibany such contingent contracts have 
Iteen entered into by the STC with 
the mine-owners and how much money 
has been paid to the min*-owners ter 
Encouraging mining?

Shri Kannngo: I have not got that 
figure, because this decision was taken 
Very recently. In any case, there Is 
*10 worthwhile export order new.




